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Monuments in Punjab

Singh:
Scientific

2898. Shri Daljit
the Minister of

will
Re-

search. and Cultural Affaire be
pleased to state the amount ssnc-

tioned for the protection and

im-

provement of monuments in Punjab

The Minister of Scientific Researeh
and Cultural Affairs (Shri Humayun
Kabir): Final allocation of the amount
to be spent during 1958-58 on the
maintenance of the monuments of
national importance in the various
Circles of the Union Department of
Archaeology has not yet been made.

Census of Wealth

Shri R. 8. Arumugam:
Shri Elayaperumal:

Will the Minister of Finance be
pleased to state the number of fami-
lies in the country whose properties
excluding agricultural properties are
worth between Rs. 2 lakhs to 10 lakhs,
10 lakhs to 25 lakhs, 25 lakhs to 50
lakhs, 50 lakhs to 1 crore and above
one crore category-wise and State-
wise?

The Minister of Finance (Shrl
Morarjl Desai): A rough estimate of
number of families (Individuals and
Hindu Undivided Families) whose
wealth excluding agricultural pro-
perties, fall under the various cate-
gories is given below according to the
charges of the Commissioners of
Wealth-tax. As some of the Commis-
sioners hold jurisdiction over more
than one State, separate figures for
some of the States are not readily
available:—

2889,

Rs. 2 lakhs

Commissjoners’
to 10 lakhs

Charges

Rs. 101akhs Rs, 25 lakhs Rs, solakhs Above 1
to 25 lakhs

tosolakhs to I crore crore

Ind. HUFs Ind. HUFs Ind, HUFs Ind. HUFs Ind. HUFs,

Bombay . 8094 614 481 41 88 16 29 4 11
West Bengal . 3467 279 163 34 31 4 2 2 4
P“:;mir.xgrmd ]afnmuéz Kn- 551 154 16 8 2 2 .
Delhj and Rajasthan 1206 217] S1 6 6 .. 2 .. 1

Uttar Pradesh 523 211 27 3 9 1

Bihar & Orissa . . 375 242 21 9 2 . .. .. 1 .
Assam 232 95 s x 2 .
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Commissioners’ Rs. 2 lakhs Rs. 10 lakhs  Rs. 25 Iakhs Rs. solikhs Apove
Charges 10 10 lekhs to 25 lakhs  to 50 lakhs to 1 crore 1 crore
Ind. HUPFs Ind. HUFs Ind. HUPs Ind. HUFs Ind. HUFs
Madhya Pradesh . 481 159 29 14 3 1 1 3 1 .
Andhrs Pradesh . 772 233 47 8 9 2 3 I 3
Mysore . . . 729 193 19 11 1 .. .. ..
Madras . . . 1260 280 35 6 4 .. .. ..
Kerals . . . 454 96 27 s 3 1 .. .. I
Torar . 18044 2773 921 146 169 29 40 10 22
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